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JOINT COMMITTEE REPORT
In The Matter of

Hon’ble NGT 0.A. 104/2025 (CZ)

(Earlier O.A. No. 334/2025-PB)
(Kamal Chandani V/s State of Madhya Pradesh and Ors.)

Hon’ble National Green Tribunal, Principal Bench, New Delhi has passed
an order on 22.07.2025 in the original application no. 334/2025. The main

operating patts of the directions of the order are as follows:

6. In view of the environmental questions involved in the case, we also consider it appropriate
that a Joint Commitiee be constituted to verify the factual position and suggest appropriale
remedial action. Accordingly, we constitute a Joint Committee compiising of officers duly
authorized by Central Pollution Control Board, Madhya Pradesh Pollution Control Board
and District Magistrate, Umaria and direct the same to meet within two weeks, undertake
visits to the site, look into the grievances of the applicant, associate the applicant and
representatives of the concerned project proponents, verify the factual position and submit
report suggesting appropriate remedial action. The Maharashtra State Pollution Control
Board will be the nodal agency for coordination and compliance.

7. Even though in the present case cognizance has been taken by this Bench on the basis of letter
petition received by post with approval and assignment under order of Hon'ble Chairperson,
but in view of the facts and circumsiances of the case including the fact that the place of
accrual of cause of action lies within jurisdiction of the Central Zone Bench of this Tribunal
at Bhopal we are of the considered view that it will be appropriate if the case is further heard
by the Central Zone Bench of this Tribunal at Bhopal.

Copy of order enclosed. [ Annexure-1]
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A“.':"di"slh committee members are de
site.

1.

puted to inspect the

Mr. Milind Kumar Nimje, Scientist-C, Regional Directorate, Central
Pollution Control Board, Bhopal (M.P)

Mrs.  Reeta Daheriya, Joint Collector, Distt- Umaria (M.P.)
[Representative of District Collector, Distt.-Umaria (M.P.)]

Mr. Mukesh Shrivastava, Regional Officer, M.P Pollution Control
Board, Regional Office Shahdol, Distt.-Shahdol (M.P)

Above official order related to nomination are enclosed. [Annexure-2)

‘ MPPCB, Regional Office, Shahdol issued letter dated 26.09.2025 to the
applicant and project proponent (SECL, Johilla Area) [Annexure-3]. The Joint
Committee visit was conducted on 06.10.2025. During the visit of Joint
Committee at Nowrozabad Railway siding and main market, Nowrozabad along

with applicant and SECL, Johilla Coal Area Officials and local administration.
Following are the names of officials:-

1. Shri Abhayanand Sharma, Tehsildar Nowrozabad.
2. Shri Shivram Idpache, Sub Engineer, Nagar Parishad Nowrozabad.
3. Shri Y. Seenaiah, Sub Area Manager, SECL, Johilla Coal Area

4. Shri Rahul Jatav, Environment Manager, SECL, Johilla Coal Area
5. Shri Kamal Chandani, Applicant.

Copy of Attendance sheet during visit is enclosed. [Annexure-4]

General Information about SECL, Johilla Coal Area :-

Present Complaint is related to South Eastern Coalfields Limited (SECL),
Johilla Coal Area, Railway siding located at Nowrozabad, Distt.-Umaria (M.P)
regarding generation of dust during loading of coal in rail racks and transportation
of coal through trucks.

South Eastern Coalfields Limited (SECL) is a Miniratna Subsidiary
Company of Coal India Limited which is a Central govt. undertaking PSU. Johilla
Coal Area is one of the areas of SECL located in Umaria district of Madhya
Pradesh presently having five Underground and One Opencast Coal Mines in
operation. The combined total consented coal production capacity from all the
operational mines is around 4.245 MTPA. SECL, Johilla Coal Area currently

—————————————————————————————————————————————————
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operates railway siding at Nowrozabad, which is located within the lease area of

Nowrozabad UG Coal Mine. Copy of mining lease document is enclosed.
[Annexure-5).

. M/s Nowrozabad Undet Ground Coal Mine, SECL, Johilla Coal Area has
obtamed. Consent to Operate from MPPCB under section 25 of the Water
(Prevention and Control of Pollution) Act 1974 and under section 21 of Air

(Prevention and Control of Pollution) Act 1981 valid upto 31.07.2026. Copy of
Consent to Operate is enclosed. [Annexure-6)

Statement by applicant in the presence of Joint Committee visit:-

The applicant Shri Kamal Chandani gave the statement in presence of Joint
Committee during which he mentioned that, "The Traders Association
Nowrozabad letter head used for submission of complaint to Hon'ble NGT dated
29.03.2025 is not registered association, the residence and shop of petitioner is
established as illegal encroachment SECL, Johilla Coal area land, also the
photographs enclosed with letter head were taken from the news channel screen.
Copy of undertaking by Mr. Kamal Chandani is enclosed. [Annexure-7]

Observations related to SECL Nowrozabad Railway Siding:-

Joint Committee observed that, there is populated area approx 80-1 00 meter
distance on southern direction of railway siding track and on remaining direction
there is no populated area approx. 500 meter distance. As per information given by
SECL, Johilla Coal Area management, the total annual coal production in FY
2024-25 from whole area was around 1.81 MT, out of which around 1.38 MT coal

was transferred to railway siding annually. Information collected from SECL,

Johilla Coal Area, Nowrozabad is tabulated as below:-

NGT 104-2025 (CZ) [JOINT COMMITTEE REPORT]
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Table 01_Coal Production in Financial Year 2024-25 with different mode of Transportation

Mine Production Coal Total No. of | Transportat | Road Sale | Total No. of | Transportati
(Te) trapsferred to Trucks ion Route Mode Tl:ucks on Route
Nowrazabad required for through | Transportat | required for through
Siding for Rail coal Bazarpura ion (Te) coal Bazarpura
made Dispatch | transporation (Yes/No) transporatio (Yes/No)
(Te) to Railway n by road
Siding mode
(Te)/Day (Te)/Day
A B C=(B/30)/365 D E F=(E/30)/365 G
Nowrozabad (W) 76,640.00 76,140.00 7 No 0.00 0 No
Pali Ug 70,006.00 53,839.30 5 Yes 19674.78 2 No
Yindhya Ug 4,42 .870.00 3,08,713.49 28 No 147951.34 14 No
Umaria Ug 1,04,100.00 1,02,183.58 9 Yes 632.36 0 Yes
Piparia Ug 89,292.00 52,259.82 5 Yes 39667.32 4 No
Kanchan OC 10,31,299.00 7,96,387.09 73 No 227737.97 21 Yes
Total | 18,14,207.00 13,89,523.00 127 435663.77 40

Note- Above information was provided by SECL officials Johilla Area
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Table-02 Details of c¢oal transportation road of Johilla Area SECL
Nowrozabad passing through Bazarpura Market (Main market)

Transportation Road A tr Affected J
S.No. ; rrangement for ecte
> | of SECL . pollution mitigation ulation/Towns
Railway Siding Bitumen Road
1. (Nowrozabad) to 2.4 KM provided. iome £
Bazarpura Nowrozabad ?0?121]:; 38;‘;’3:5 s
0 )
e Bitumen and concrete ?\ioae;zogf tzapr:-o e
* gi?i\i:f-[rgzabad BB |\ road Nowrozabad Market
: , Bazarpura
Umaria UG mine, o P
Piparia UG mine to Bitumen and concrete
» Nowrozabad railway aa ki road
Siding

Johllla Area Transportation Route
Coal ransportation Raute

' Bowroaiad m ety Siding
2a Pah To ataery SiSng
Umaria Pipana t ribeay Sidng
2 Vendiva to P aiwey Sng

Google overview of coal transport Road of Johilla area SECL
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Factual status observed during Juint Committee Visit:-

During the visit, meeting was conducted with applicant and project

proponent officials (SECL Johilla) at Nowrozabad Railway Siding. It was observed

that, the committee was visited along with applicant at railway siding and main
market area at Nowrozabad.

Road coal transportation was operational and movement of coal loaded

trucks from coal mines to railway siding and empty trucks in railway siding
to mines.

It was observed that 32 nos. of fixed water sprinklers already installed at

railway site stock piling area with pump capacity of 75 HP were found
operational.

It 1s observed that, the transportation road from mines to railway siding was
bitumen road having some potholes and dust suppression.

The mobile water tanker and pressurised truck mounted fogger system was
operational in transportation road.

Mechanical Road sweeping machine for road dust cleaning purpose is
observed in operational condition.

Dense plantation along both side of railway siding track and approach road
of SECL Township.

It is observed that truck carrying coal to railway siding are tarpaulin covered
and no dust emission is observed from truck movement.

No wheel washing arrangement observed at the railway siding, Nowrozabad.
SECL Johilla Area, Nowrczabad informed to committee, that the main
market, Nowrozabad is established within the SECL and Railway land.
Copy of the Notice issued to the applicant and other who have done
encroachment on the land of SECL as provided by SECL Johilla Area is
enclosed. [Annexure-8]

As informed by SECL, Johilla Area officials, the alternate road mentioned in
letter petition passing in front of General Manager , SECL, Johilla Area
Bunglow/Residence quarter is a narrow road and there is colony and public

utility offices (SBI, Post Office etc.) has never been used for coal

transportation/heavy vehicle movement to railway siding, Nowrozabad.

Information provided by SECL, Johilla Area is enclosed. [Annexure-9]
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v Amuent Alr monitoring g conducted on 06.10.2025 by Regional

Laboratory, MPPCB, Shahdo al various locations in the presence of joint
committee members and the analysis results are found within the prescribed
standards. The location of Near Main gate, Railway siding, Nowrozabad the
values of PM10 is more than prescribed limit due to heavy truck movement

and other vehicles also, Copy enclosed, [Annexure-10]

» -_‘_-_'_——'—-—_._____

Ambient Parameters Unit Prescribed Limit | Result
Sampling

Points
N — et |

HC?I Rallway Pamculate IJ'QIM3 100.0 96.44
siding, Matter (PM10)

Nowrozabad

Ne?r Main  gate, | Particulate pg/ M3 100.0 118.0
Railway  siding, Matter (PM10)

Nowrozabad

Near water filter | Particulato pg/ M3 100.0 52,0
plant, Main gate | Matier (PM10)

Near Sub area Particulate pg/ M3 100.0 P
office, Matter (PM10)

Nowrozabad

* Total 04 Nos. of CAAQMS station already installed within SECL Johilla
Area out of which 01 station is located at SECL, General Manager Office,
Johilla Area, Nowrozabad approximately 2.5 KM distance from main
marker Nowrozabad. CAAQMS data is connected to MPPCB, ESC portal.

Last 6 months AAQM data (April to September 2025) is enclosed.
[Annexure-11]

Suggested Remedial measures action to be taken by SECL for effective dust
mitigation in coal transportation area:-
* The existing coal transportation road along market area, Nowrozabad shall

be concreted and properly widened and remaining road shall be properly

repaired and maintained in good condition to control fugitive dust emissions.
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W

Regular road SWeeping and water spraying shall be carried oyt along the coal
transportation roqq up to railw

ay siding and proper logbook shall be
maintained,

More Plantation shall be carried out in railwa

y siding premises and along the
coal transportation road.,

Proper water drainage arrangement shall be provided at

sprinkling area of
loading,

unloading and at storage, so that drained water is collected at a
common tank and can be reused.

Wheel washing arrangement shall be provided at railway siding.

A et
Reeta Dahltiya Muke rivastava

Joint Collector, Regional QFﬁcer,
Distt.- Umaria (M.P.) MPPCB, Regional Office
CPCB, Bhopal (M.P) Shahdol (M.P)
Page 10
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Photographs
NGT Case OA 104/2025 (CZ)
Date 06/10/2025

.GPS Map Camers

i L‘dowrozabad, Madhya Pradesh, India s
B Sx4g-+8w4, Nowrozabad, Madhya Pradesh 484555, India
\ Lat 23.356724° Long 80.975494°
06/10/2025 12:08 PM GMT +05:320

R PSS HMap Camora

NoOoOwWwWIro=a o, Madhwva Pradesh,
incis -

Dxaam+Swvwed, NMowroszabad, Madhvyva Pradesh ASaAaSa5s, tncia
Lat 283 3SG6385° Long SO.975303°

OGS/ MO 2025 01 B PRM GMT 0530

Joint Committee members inspection & discussion with applicant
Shri Kamal Chandani & SECL Officials
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Monitoring by MPPCB Shahdol, Fogging machine operated by SECL, potholes observed during

the inspection

NGT 104-2025 (CZ) [JOINT COMMITTEE REPORT]

13



v x.~0)

Item No. 03 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 334 /2025
Kamal Chandani Applicant
Versus
State of Madhya Pradesh & Ors. Respondents

Date of hearing: 22.07.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant:  None for the applicant.

ORDER

1, The applicant-Kamél Chandnani, President (Traders Association)

Tehsil Nowrozbad, District Umaria, Madhya Pradesh has sent the
present letter petition dated 29.03.2025 to this Tribunal which has been

treated and registered as Original Application No. 334/2025 for exercise

of suo motu jurisdiction.

2.  The relevant part of the letter petition enumerating grievances of

the applicant is reproduced as follows:-

«fwe ;: SECL, JOHILLA AREA, NOWROZABAD ¥efd toia
ATz & ¥ ST U ZIyIeeT  qaT 911 7747 § 3 T
&N%W##
X

ﬁaﬁg’#sam JOHILLA AREA ﬁa}#ﬁmwﬁw
e & 8, T g7 ) U v AT & v & A
TRaET T A7 G FYd &, 3 3 H F1AT AT F G777
HTAT % T F TeATT I30 & 1 Gl aF AT F AFET Hlew F

X

1

®
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mwaﬁtﬁ;mﬁmﬁwmwﬁﬁj%@
°#ﬁmmwaﬁamﬁwﬁwmﬁwgﬁ%

gﬁmwma‘rwm#&?#";# bty

i ' gl o i il B o8
FT GATAT I 77, A TF .

:#%wﬁs@?#m%ﬁ#mﬁwm' PPy

W#%Wﬁmﬁmﬁﬁwwﬁﬂ

q79 9 4T 7Y &, o g e 4 e 4T

PR FT 58 9T ST T § gi e

HOT F1 719 U 03w o fiwg 5974 forFaa &

SOUTH EASTERN COALFIELDS LIMITED

JOHILLA AREA

NOWROZABAD

PO: NOWROZABAD

DISTT: UMARIA (MP)484555 )
MOBILE NUMBER OF GENERAL MANAGER: 9425533901

3. English translation by the Registry of the relevant part of the letter

petition quoted above reads as under:-

“Subject: Regarding heavy dust flying during rack loading and
transportation at railway siding under SECL, JOHILLA AREA,
NOWROZABAD.
X

infections,

Along with this, coal is glso sold by them through road
transport, in which about g hundred to two hundred trucks of
coal are transported every day, for the transportation of which

relief from the dust, but due to the Hon'ble GM Sahib's
bungalow being on that route and Hon'ble GM Sahib having

middle of the market again, just for reducing the trouble of one
VIP family, the entire city was pushed into the mouth of death.
This issue has been raised many times by various
organizations of the city but no one is ready to listen. Therefore,

15



Name and address of the organizati ]
ion against wh
et f rg gainst which we have

SOUTH EASTERN COALFIELD.

o S LIMITED

NOWROZABAD

PO: NOWROZABAD

ﬁfsm UMARIA (MP)484555

OBILE NUMBER OF GENERAL MANAGER: 9425533901"

4. Prima facie the averments made in the application raise substantial
questions relating to environment arising out of the implementation of
the enactments specified in Schedule-I to the National Green Tribunal

Act, 2010.

S. In view of the averments made in the application, we consider it
appropriate to have response of (1) State of Madhya Pradesh through its
Principal Secretary, Housing and Environment Department, Government
of Madhya Pradesh, (2) Madhya Pradesh Pollution Control Board through
its Member Secretary, (3) District Magistrate, Umaria and (4) South
Eastern Coalfields Limited, Johilla Area, Nowrozabad, Post Office
Nowrozabad, District Umaria, Madhya Pradesh through General
Manager who are impleaded as respondents no. 1 to 4. The Registry is
directed to prepare and attach memo of parties to the application and
issue notices to respondents no. 1 to 4 requiring them to file their

reply/response within one month.

6. In view of the environmental questions involved in the case, we also
consider it appropriate that a Joint Committee be constituted to verify the
factual position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of officers duly authorized by

Central Pollution Control Board, Madhya Pradesh Pollution Control

Board and District Magistrate, Umaria and direct the same to meet within

two weeks, undertake visits to the site, look into the grievances of the

applicant, associate the applicant and representatives of the concerned

3

®
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this Tribunal at Bhopal we are of the considered view t

appropriate if the case is further heard by the Cen

tral Zone Bench of this

Tribunal at Bhopal.
8. Accordingly, the Registry is directed to list the matter before the

Central Zone Bench of this Tribunal at Bhopal on 02.09.2025 after

obtaining orders from Hon’ble the Chairperson for transfer of the case.

9. Report of the Joint Committee may be filed by Maharashtra State

Pollution Control Board and replies/ responses may be filed by

respondents no. 1 to 4 before the Central Zone Bench of this Tribunal at

Bhopal within one month.

10. A copy of this order be sent to the Member Secretary, Central

Pollution Control Board, Member Secretary, Madhya Pradesh Pollution

Control Board and District Magistrate, Umaria by email for requisite

compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

July 22™, 2025
Original Application No. 334/2025
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Pt o6

~

M.P. Pollution Control Board

E-§, Arera Colony Paryavaran Parisar

Bhopal < 16 MP Tele ; 07582466191, Fax-0785-2463741 : lz'!EE
— Consent Order
T RED-LARGE ——————
pusiae | L ccARmews | —_——

rd No:122565,17/04/202
The Occu’pier. o

i za ¢
South Eastern Coalfields Ltd,, Johila Area

Village: : Chhada Kalan, Tal : N
Dist : Umaria (M.P.)- 484555 s

Consent No:AWH-62057

Subject: Grant of Renewal of
Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act,1974

Ref: Your Applicati
pPp on Receipt No. 1404677 Dt. 28/03/2025 and last communication received on Dt.26/03/2025

With reference to your above applicati
yi pplication for Renewal of consent to operate has been considered under the aforesaid Acts and existing

rules therein. The M. P. Pollution Control B
: oard has agreed to grant renewal of consent up to 31/07/2026 & izati to
28/04/2030, subject to the fulfillment of the terms & conditions, enclosed with this letter and- - & -

T TO THE FOLLOWING CONDITIONS :-

a. Location: South eastern coalfields Ltd. Johila
$ . area, Teh: Na bad, Dist: : P.
Latitude : 23.3508 Longitude : 80.9738 ' iaban, Lt Um0

b. Mining Lease area: 850.0 Hectare

¢. Product & Production Capacity:

g Activity / P i ' S e
SRR ~ Activity / Produet | Production Capacity

Mining of Coal | 04sMillionTonPer Year |
Note:-

(1) For any change in above industry shall obtain fresh consent from the Board.

(2) Management shall ensure timely repair and maintenance of its damaged coverings of transfer points and proper maintenance
of conveyor belt to avoid any leakages/ spillage of coal dust. PP shall plan for installation of Automatic water fogging
system at the railway/truck coal loading point.

(3) Mine management shall have to use the Tarpaulin cover with minimum 400 GSM thickness. The automatic mechanical
covering system shall be used in coal transporting vehicles.

(4) Tt shall be the responsibility of Mine management to ensure that the mine is run based on valid EC under EIA natification
2006. This renewal of consent is granted based on the declaration submitted by mine management that the mine is
operational pre 1994 and it is qualifying the letter issued by MoEF&CC on dated 01.07.2024.

The Validity of the consent is up to 31/07/2026 and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the
consent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when
required.

Enclosures:-
# Conditions under Water Act
* Conditions under Air Act
* Conditions under Hazardous Rules
* General conditions
CC to:-
1. District Mining Officer, (Mining Section), Collector office, Umaria, Dist, Umaria (M.P.) for information.
2. M.P. State Mining Corporation, Arera Hills, Jail Road, Bhopal (M.P.) for necessary action please.

; - M.P.
3. Regional officer, Regional office, MPPCB, Shahdol (M.P.) By the order of Chairman, MPPCB

— Signature NoLV rified o~

£ g ) i
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VENTIU

ER (PRE

S ATER (PREVE "
=5 s tity of se
1. The daity quantity of trade eMuent of the unit be Nil, and the dally quantty
376.0 KLAday
1. Trade EMuent Treatment:- properly to achieve following

i ame
The applican shall operate and maintain efMuent treatment systern and maintain the s
standards-

P Between §5.00 Tns

000 mg/l.
Suspended Solids Notevceed 100 mg!. Chlorides Not exceed 1000 mg/
BOD: Diya 27% Not exceed 30 mg
oD Not exceed 250 mg/.
Ol wnd gremse Not exceed 10 mg/l, !

Not exceed 2100 mg/l.

For other parameters gcnt:;ﬁl mud;ri.‘v bf d:seh;rgc as notified under EP Act 1986 and standards notified by

MPPCB from time to time shall be applicable.

3. Sewage Treatment :-
The applicant shall operate and maintain sewage treatment facility to achieve following standards-
PN © Beween  65-90 4!
‘Suspended Sohds Notexceed 100 mg/, ;
BOD 3 Days 27 %¢ Notexceed 30 mgl, |
‘CoD Not exceed 250 mgA, |
{Oil and grease Not exceed 10 mg/l, i

_ﬁeu]ouhfcm Nol exceed 1000 MPN/100 ml I
————— —

4. The effluent sha!] be ‘tr.-.ated up to prescribed Standards and reuse in the process, for cooling and for green belt
devolvcmcnt{gardcmng within premises. Hence zero discharge condition shall be practiced. In no case treated effluent

shall be discharged outside of industry/unit premises,

5. Water meter preferably electromagnetic/ultrasonic type with digital flow recording facilities shall be installed scparately
for category wise consumption of water for mine spray, process & domestic purposes and data shall be submitted online

through XGN monthly patrak/statements. A _
Se| Water Code (Qtyin KLD) | WC:9350 | WWG:3760 | Water Source |

| Domestic Purpose | 391820 | 235002 | Mine Water

2 Spray in Mines —— 6.240 [__-_0_“00* T Recyled |

6. Any‘change in production capacity, process, raw material used efc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this
consent. Facility expansions, production increases or process modifications which result new or increased discharges of

pollutants must be reported by submission of a fresh consent application for prior permission of the Board.

7. All treatment/contro] facilities/systems installed or used by the applicant shall be regularly maintained in good working

order and operate effectively/efficiently to achieve compliance of the terms and conditions of this consent

8. The specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as

above conditions.

9. Compilation of Monitoring data-

i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the

volume and nature of monitored discharge,
ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless

otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of

the American Public Health Association, New York U.S.A. shall be used.

iti. The applicant shall take samples and measurement to meet the monthly requirements specified above and report online

through XGN the same to the Board.

10. Recording of Monitoring Activities & Results-
i. The applicant shall make and maintain online records of all in formation resulting from monitoring activities by this
Consent.
ii. The applicant shall record for each measurement of samples taken pursuant to the requirements of this Consent as
follows:

(i) The date, exact place and time of sampling

(ii) The dates on which analysis were performed

(iii)Who performed the analysis?

Consent No:AWH-62057
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(iv)The analytical techniques or methods used and
(v)The result of all required analysis

U the applicant monitors any Pollutant more freque i .

: Jorng i hecacalation and reporing o vam::;:;:zri; 1?“!33:1I :hc:? ,f}?;’;?m i1tl1<:!l include the results of such
v the Board_- Such mcrcasf:d frequency shall be indicated on the Discharge M Uﬂi!o;?;'ng repnﬂps which may be prescribed
_jhc gpphcanl shall retain for a minimum of 3 years all records of monitoring aclivitgieqzzﬁtd::\m.ll

] Calibration and maintenance of instrumentation and original strip chart regarding conti | i
- perlod of retsntion shall be extended duriﬁg 14 g nuous monitoring instrumentation.

. ourse of any unresolved litigati ' [
-~ pollutants by the applicant or when requested by Central or Slalcyﬂonrd :)l‘ ;u: égﬁs:mn S

" |1, Reporting of Monitoring Results:-

Monitoring Information required by thi : i . _
report onnlgine to the Boa:;c.l by this Consent shall be summarized and reported by submitting a Discharge Monitoring

12. Limitation of discharge of oil Hazardous Substance in harmful quantities:-

'!”hc apphc&lml s}mll not dischargc oil or plher hazardous substances in quantities defined as harmful in relevant regulations
:"a‘tco nathra \lv;‘:r coursv.:. Nothm_g in thls‘ Cc_ms;nt shall be deemed to preclude the institution of any legal action nor relive
applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

13. Limitation of visible floating solids and foam:

During the period beginning date of issuance the applicant shall not discharge floating solids or visible foam.
14. Disposal of Collected Solid waste/sludge-

All hazardous waste/sludge shall be disposed of as per the Authorization issued under Hazardous & other waste (M&TM)
R}lles 2016. _Ancb’other Solids Shudges, ditt, silt or other pollutant separated from or resulting from treatment shall be
disposed of in such a manner as to prevent any pollutant from such materials from entering any such water Any live fish,
Shall fish or other animal collected or trapped as a result of intake water screening or treatment may be returned to eaters
body habitat.

15. Provision for Electric Power Failure-

The applicant shall assure to the consent issuing authority that the applicant has installed or provi

: ded for an alternative
electric power source sufficient to operate all facilities utilized by the applicant to maintain compliance with the terms and
conditions of the Consent.

16. Prohibition of By pass system of treatment facilities-
The diversion or by-pass of any discharge from facilities utilize
and conditions of this Consent in prohibited except:

i. where unavoidable to prevent loss of life or severe property damage, or

ii. Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

d by the applicant to maintain compliance with the terms

17. Mine management shall submit the information online through XGN in reference to compliance of consent conditions.

18. In case of any discharge found outside of unit premises the unit may be liable to pay environmental compensation as per
NGT orders O.A. no 593/2017dated 22.02.2021 and the industry shall be punishable or court case may be filed by the
Board under provisions of the Water (Prevention & Control of Pollution) Act, 1974.

Sector Specific Water condition:-

|. The mine management shall maintain zero discharge conditions as far as possible. The Mine management shall
optimize the water abstraction from the surface water source, if any, by utilizing the mine discharge for spraying on haul
roads, mine area and loading - unloading area after proper treatment. The treated mine discharge shall also be utilized for
sanitary purposes by providing separate supply lines, dust suppression and for plantation in order to ensure zero discharge
status as far as possible. The sewage treated or untreated shall not be disposed in the Balia nala in any case.

2. Rain water harvesting shall be undertaken to recharge ground water source and status of implementation shall be
submitted to the Board. Hydro-geological study of the area shall be reviewed annually. In case any adverse effect on

ground water guality and guantity is observed, mining shall be stopped and resumed only after applying mitigaling steps
to restore the same.

3. Garland drain of appropriaie size, gradient and length sh

sump capacity shall be designed keeping 50% safety maigin over and above peak sudden rainfall (based on 50 years data)
and maximum discharge in the area adjoining the mine site, The garland drain shall be stone pitched /lined to prevent the
erosion. Sump capacity shall also provide adequate retention period to allow proper settling of silt material.
Sedimentation pits shall be constructed at the corners of the garland drains and de-silted at regular intervals. Mine
Management shall construct proper Garland drains & sump of appropriate size before onset of monsoon.

all be constructed for both mine pit and for waste dump &

4. The mine water should be treated in si

ftation ponds, The quality of siltation pond water shall e regularly monitored
and mitigation measure shall be taken.

Consent No:AWH-62057 @
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\’

1-.

rra— it ion to minimize erosion and gijtg;

. «tabilization & it's reclamation ’ ' ation
S Mine management should .|m|mh \f f:::ﬂ‘:"‘;’:ﬂ; management shall also prepare and implement a time boung action
d:wnguhT w_?urll'mdie; g:*:‘:g m":)g in compliance of the fly ash Notification dated 31.12.2021 within 15 day,
plan for the uthization o !

from
the date of grant of this consent.

e -9

and timely maintenance of STP s0 a8 to ensure quality of treated effluent within

6. Minc management shall ensure proper
the prescribed limits,

TON & CONTROL OF POLLUTION) ACT 1981 .

1. The applicant ..h.ll operate and maintain air pollution control syslemn to achieve the level of pollutants to the fnllnwing

mnda:\ . | Control equipment to be lnstalled [ SPM:’RSPMISO,}NOX

Nuue : ROy | (mg/NM?) (Annual Average)
loading, Haul road, Coal -

:Tmmq,'"ﬁ:,:,z I;Ed CHP, Railway  Dust Collector, Dust Suppressor, Green Belt, 430/ 215/80/80

Siding. Blasting, Drilling, OB Dumps  Water Sprinkler, Wind Breaking Wall |J
elc |

(24 Hr. Average : 600/300/ 20/120)

2. The Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E),
the parameters are as follows:

a. Particulate Matter (less than 10 micron) - 100 pg/m® (PM10 pg/m® 24 hrs. basis)

b. Particulate Matter (less than 2.5 micron) - 60 ug/m® (PM2.5 pg/m® 24 hys. basis)

<. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 pg/m?

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pg/m?

¢. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m?*

dated: 16/11/09, Some of

3. The industry shall take adequate measures for control of noise ]

: ‘ evel generated from industrial activities within the
premiscs less than 75 dB(A) during day time and 70 dB(A) during nigh

t time,

4. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities,

5. All other fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be plugged or sealed or
made airtight to avoid the public nuisance.

6. The industry/ unit shall ensure all necessary arrangements for control of odour nuisance from the industrial activities or
process within premises
7. All the internal roads shall be made pucca

. . to control the fugitive emissions of particulate matter generated due to
transportation and internal movements. Good housekeeping practices shall be adopted to avoid leakages, seepages, spillages
elc.

8. Industry shall take effective steps for extensive tree plantation preferably of the local tree species within or around the
industry/unit premises for general improvement of environmental conditions.

9. In case of emission found exceeding prescribed standards, the unit may be liable
per NGT orders O.A. no 593/2017dated 22.02.2021 and the industry shall be pun
Board under provisions of the Air (Prevention & Control of Pollution) Act, 1981.

to pay environmental compensation as
ishable or court case may be filed by the

Air condi :-

|. Mine management shall strictly comply with the directions of the Hon’ble NGT in the matter 276/2013 (Ashwani Kumar

Dubey vs. Gowt. of India & Others) and shall report accordingly to Board with regard (o stoppage of coal transportation by
road.

2. Mine management shall regularly operate the CAAQMS station to monitor ambient air quality in the Singrauli area and

its vicinity and shall provide its suitable unhindered connectivity with Environment Surveillance Centre of the MPPCB and
transmit the data within stipulated time.

3. Mine management shall provide continues water sprinkler systems / rain gun at suitable locations on the _ruad side &
provide proper pollution control arrangements to control the fugitive emission generated due to coal transportation.

4. Vehicular emissions should be kept under control and regularly monitored for compliance of emission norms. Vehicles

used for transporting the mineral should be covered with tarpaulins and optimally loaded. As far as possible road
transportation shall be avoided.

5. Extensive tree plantation shall be done on both sides of Mineral transportation roads and amundl mining .lcas:.c m\;a.
- Thetree plantation shall be carried out in phased manner preferably with local species. Good housekeeping practice "hi}:_ >
e adopted by the Mine, More plantations with species like Neem P_igal, Mango, Jamun, Kathal etc shall be planted. Mine @
Consent No: H-62057
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genent shall submit a proper Proposal for green bels development in Mp portion of mine lease hold
ease hold area.

mine shall take effective steps for safe 4 ientific rec

Khe . Steps nd scient lamati

) airuchoe b y bidiogioa] cla‘ﬁ:tinn :;;na:::r: of over burden steps shall be taken to keep the
& ‘ Minc management shall take appropriate

1 ; steps to mai ;
 conservation program and the record shall be submirtcd to th: R?;:L::Ie 0;?2::? ll;:'at:;;r:!h;n:;:?lythrwm T -

shall provide progressive plantation on the over burden for

r g. Mines management

the soil erosion, stabilization of over burden and prevent

9. Mine management shall provide fencing all around the mining lease area to prevent the occurrence of accident.

: 0. l\:i:iet:\tal:\:r?g:em \:::llisczp an online or manual coal ash monitoring system for raw or blended or beneficiated coal
upp power plants as per the MoEF & CC OM dated 26/08/201 § and submits the report to MPPCB.

11. Coal handling and coal loading and unloading i rai i i

i g ing in railway wagons / trucks should be provided with adequate number of

) uppression system. Loading and unloading areas including all the operated. Dust control
measures shall be adopted at coal transfer point of the high wall mining machine as per the nied. .

;3- Conn_”ollechblgsnng with delay detonators should be used during blasting operations to avoid, noise, flying of debris and
ﬂ:m anpo 1;11“0“ and vibrations. All blagt holes should be properly packed and stemmed with locking caps to harness
maximum blast energy and at the same time to minimize and prevent dust, noise, vibrations and dispersal of fly rocks.

14, Miﬂ? Mana_gemem shall install PTZ Cameras at various strategic points to monitor above covering system in
transporting vehicles.

CONDITIONS PERTAINING TO THE HAZARDOUS AND OTHER WASTES (MANAGEMENT AND
TRANSBOUNDARY MOVEMENT) RULES, 2016:-
FORM-2
[See rule 6 (2) |

FORM FOR GRANT OF AUTHORIZATION BY M.P. POLLUTION CONTROL BOARD TO THE OCCUPIERS, AND
OPERATORS OF FACILITIES

1. Number of authorization and date of issue :

2. Reference of application (No. and date) : COW-1404677, dt: 28/03/2025

3. The occupier of M/s. Nawrozabad Underground Mine, SECL area (20382) is hereby granted an authorization based on
the enclosed signed inspection report for generation, storage, transport, disposal or any other use of hazardous or other

wastes or both on the premises situated at South Eastern Coalfields Ltd., Johila Area, Village: : Chhada Kalan, Tal :
Naurojabad Dist : Umaria (M.P.)- 484555

4. In case, The Hazardous Waste generation is more than the Authorized Quantity in any of the category of the

Hazardous Waste, the Industry is allowed to dispose of the excess quantity of Hazardous Waste as per the authorized
mode of disposal. The prior permission is not required in such cases, however the intimation shall be given to the

MPPCB.
Details of Authorisation
Category of Hazardous Wasteasper ~ |Authorized mode of dispossl 'Quantity
ithe Schedules 1, 11 and I1I of these rules (ton/annum)
"Used or Spen( ol (sl )_TII-IP—I.N;, Sold to authorized __ﬁe-prmssom’ Kﬁ:;cle_rl O 0330-M.T
L egistered with CPCCB/SPCB, '
Wastes or residues containing oil (1-5.2)

TSDF / Sale to authorized re-processors rozgi::tert’:cli 0.650-M.T
with CPCB/SPCB. =~~~ '

(1) The authorization shall be valid for a period up to 28/04/2030,

(2) The authorization is subject to the following general and specific conditions (Please specify any conditions that need
to be imposed over and above general conditions, if any):

A. General conditions of authorisation:

1. The authorized person shall comply with the provisions of the Environment (Pratection) Act, 1986, and the rules

made there under.
2. The authorization or its renewal shall be produced for inspection at the request of an  officer authorized by the M.P. @
Pollution Control Board. Consent No: AWH-62057
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sell, transfer or otherwise transport the hazardous and other wastes

rson authorized ghall not rent. lcm!. .
:tccT: \E:m i« permitted through this authorization.

yed change in |
shall constitute a

sersonnel, equipment of working conditions as mentioned in the application by the

4. Any unauthor wreach of his authorization.

person authorized
torized shall implement Emergency Response Procedure (ERP) for which this authorization is being

11 site specific possible ccenarios such as spillages, leakages, fire etc. and their possible impacts
k drill in thie regard at regular interval of time;

¢ The person au

nted considering &

and also carty oul moc
the provisions outlined in the Central Pollution Control Board guidelines

person authorized shall comply with ’
:n mn;lcmcnﬁng Liabilities for Environmental Damages due to Handling and Disposal of Hazardous Waste and

Penalty

5 1t is the duty of the authorized person to take
the facility.

& The imported hazardous and other wastes shall be fully insured
and its clean-up operation.

9 The record of consumption and fate of the imported hazardous and other wastes shall be maintained.

prior permission of the M.P. Pollution Control Board to close down

for transit as well as for any accidental occurrence

10. The hazardous and other waste which gets generated during recycling or reuse or recovery or pre-processing or
utilization of imported hazardous or other wastes shall be treated and disposed of as per specific conditions of
authonization.

11. The importer or exporter shall bear the cost of import or export and mitigation of damages if any.

12. An application for the renewal of an authorization shall be made as laid down under these Rules.

conditions for compliance as per the Guidelines issued by the Ministry of Environmen
oard from time to time.

t, Forest and

13. Any other
Climate Change or Central Pollution Control B

14. Annual return shall be filed by June 30th for the period ensuring 31st March of the year.

15. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, etc. be disposed off
scientifically so as not to cause any nuisance/pollution. The applicant shall take necessary permission from civic
authorities for disposal to dumping site. If required.

B. Specific conditions:
he information on hazardous waste generated on notice board of size 6’ x 4’ (in

1. The industry shall display t
¢ unit main gate along with quantity and nature of hazardous chemicals being

Hindi & English) outside th
handled in the plant, including wastewater, air emission and bazardous wastes.
2. The authorization or its renewal shall be produced for inspection at the request of an officer authorized by the M.P.

Pollution Control Board.

Haz condition:-
1. The industry shall obtain insurance under Public Liability Insurance Act, if applicable and shall submit a copy
to the board.
2. Any unauthorized change in production capacity, process, raw materials, personnel, equipments etc. as
mentioned in the application by the person authorized shall constitute a breach of this authorization.
er the Form-3 of rule 6(5) and shall online submit

3. The unit shall maintain the records of hazardous waste as p
the annual return in Form-4 as per rule 6(5) 20(2) to this office on or before 30th June every year and

preferably before 30th April.
4. The information regarding quantity of hazardous wastcs generated and its analysis report should be sent to the
Board online at least annualy.
board shall be provided with all safety devices at the storage site.

5. Hazardous Waste Storage Site & Danger sign

6. The authorized person shall inform the name and a
hazardous waste management,

7. In case of importing Hazardous Waste, occupier shall apply to the M.P. Pollution Control Board, 180 days in
advance in Form-6, for permission Lo import of the wasle as per Rule 13(i) of Hazardous and other Waste
(Management and Transboundary Movement) Rule 2016 as amended up to date.

8. lrl thc‘evem of any accident due to handling of hazardous wastes, the authorized person must inform
!mmcdmlcly to the Regional Office & Head office of the board on fax/telephone/email -
it_mppeb@rediffmail.com about the incident and detail report should be sent in Form No.S as per Rule-10 of

Hazardous and other Waste (Management and Transboundary Movement) Rule 2016 as amended upto date.

&

ddress of the contact person / occupier responsible for

Consent No:AWHAZ@?
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¥

, Labeli :
:?' The occupier or ing & Transportation of Hazardous wastes:-

R T

e r——T

3

Additional Packing,
L

operator of the T y
hazardous waste are reatment, Storage and Disposal Facility or recycler shall
handling, storage and Packaged and labeled y ensure that the

, based on the composition i i

Packages , based position in a manner suitable fi
October 2004 & conditj Sport as per the guidelines issued by the Central Pollution Control B:ar; rvif‘ia;:fe—
The labeling and pack;

anc;ns issues from time to time.
" e
_t[':n‘::tors. 8ing shall be easily visible and be able to withstand physical conditions and climate
¢ transport of the hag
ard i
Tnad‘? by the Central Govt ?:111?1:'“&3 e hi e Ac 198 and s ideines s o e o
]m s ; T the Motor Vehicle Act 1988 and other guidelines issued from time to time
n case of transportation
the occupier shall inlinml'(::ft:::zgdﬁus i througl? o o o
. };}:stes B D ncerned State Pollution Control Board before he hands over the hazardous
A € occupier shall provide j i
- provide the transporter with seven copies of the manifest as per the colour codes as per
Th . p y s
€ vecupier shall f i
S ;J:V:i:;i c;ﬁzd | (white) to the M.P. Pollution Control Board and in case the hazardous
each for intimation to suchpStale o s 1 cosd SPCB e h s e

- hazardous wastes to the tranSpom:_nd forward the same to the concerned SPCB before he hands over the

1L

IL

V.

No transporter shall
i manifest accompany ;::cem hazardous wastes from an occupier for transport unless copies 3 to 7 of the

The transporter shall submit con;
mit . . . i
along with the waste mnsi!g::npef: 3 t0 7 of the manifest duly signed with date to the operator of the facility

GENERAL CONDITIONS:

1. MANAGEMENT & DISPOSAL OF FLY ASH:-

M : e ;
oEF &CC, GOI has issued notification dated 31.12.2021 regarding procedures & mandate to increase utilization of fly

ash generated by the thermal power plants through the Coal mines under extended producers responsibility. This

notification No.SO 5481 (E) dated 31122021 has been published suppressing the previous Fly Ash Utilization
Notificatior dt 14.09.199 as amended.

Following paras no. 3 & 4 of part B at page no. 16 of the notification are reproduced for taking necessary action at

your end -

(3) It shall be obligatory on all mines located within 300 Kilometres radius of thermal power plant to undertake
backfilling of ash in mine voids or mixing of ash with external overburden dumps under extended Producer Responsibility
(EPR). All mine owners or operators (Government, Public and Private sector) within three Hundred kilometres (by road)
from coal or lignite based thermal power plants, shall undertake measure to mix at least 25 percent of ash on weight to
weight basis of the materials used for external dump of overburden, backfilling or stowing of mine (running or
abandoned as the case may be) as per the guidelines of the Director General of Mines Safety (DGMS).

Provided that such thermal power stations shall facilitate the availability of required quality of ash by delivering ash free

of coast and bearing the cost of transportation of transportation arrongement decided on mutugily agreed terms and
mixing of ash with overburden in mine voids and dumps shall be applicable for the overburden generated from the date
of publication of this notification and the utilisation of ash in the said activities shall be carried out in accordance with
guidelines laid down by the Central Pollution Control Board, Director General of Mines Safety and Indian Bureau of
Mines.

Explanation- For the purpose of this sub paragraph, it is also clarified that the provisions of ash free of cost and free
transportation shall be applicable, if thermal power plants serve a notice on the mine owner for the same and the
mandate of using 25 percent of ash for mixing with overburden dump and filling up of mine voids shall not be applicable
unless a notice is served on the mine owner by thermal power plan

(4) ( i ) All mine owners shall get mine closure plans (progressive and final) to accommodate ash in the mine voids and
the concerned authority shall approve mine plans for disposal of ash in mine voids and mixing of ash with overburden
dumps. The Ministry of Environment Forest and Climates Change (MOEFCC) has issued guidelines on 28th August, 2019

regarding exemption of requirement of Environment Clearance of thermal power plants and coal mines along with the
guidelines to be followed for such disposal.,

(i ) The Ministry in consultation with Central Pollution Control Board (CPCB), Director General of Mine Safel:y fDGMS). and
Indian Bureau of Mines (IBM) moy issue further guidelines time to time to facilitate ash disposal in mine voids and mixing
with overburden dumps and It shall be the responsibility of mine owners to get the necessary amendments of

modification In the permission issued by various regulatory authorities within one year from the date of identification of
such mines.

2. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, etc. be disposed off scientifically so

as not to cause any nuisancefpollution. The applicant shall take necessary permission from civic authorities for disposal to
dumping site. 1f required.

Non Hazardous Solid wastes:- @
3 Consent NmA\%HAﬁmS‘?
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Type of waste - Quantity Disposal

Qe Plastie packing waterial wood, cand boand, gunny bhogs efe Record should be maintained  Sale to authorized party/As Per CPc: \'ﬂj
r 'B_ !

MoEF Guide lines / Others ||

1, The apphicant chall allow the stafYof Madhya Pradesh Poltution Control Board and/or their authorized representative

wpon the representation of eredentials:
a To ingpect raw matenal stock, manufacturing processes, reactors, premises etc to perform the functions of the

Boand.
b To enter wpon the applicant’s premises where an efMuent source is located or in which any records are required to

e kept under the terms and conditions of this Consent.
¢ To have acvess at reasonable times to any veconds required to be kept under the terms and conditions of this

Consent.
& To inspect at roasonable times any monitoring equipment or monitoring method required in this Consent: or,

¢ To sample & reasonable times any discharge or pollutants.

& This consent is transforable in nature, it case of any change in ownership / management, the ncw owner / partner /
drectors | properetor shall immediately apply for the consent with new requisite information.

S The wseance of this Consert does not convey any property rights in either real or personal property or any exclusive
penvieges, nor does authorize any invasion of personal rights, nor any infringement of Central, State or local laws or

regulabons,

& Indusery shall install separate electric metering arrangement for runn
Sall be made w such fashion that any non functioning of pollution control devices shall immediately stop electric supply to

B¢ producnon and shall remain tripped till such time unless the pollution control device/devices are made functional. The
ntrol equipment shall be maintained and submitted to the Board

ing of pollution control devices and this arrangement

recoed of clectnaiy consumpuion for running of pollution co
o moat

~ Thes comsent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, 1981 and does not
rolaee o amy other Department/ Agencies. License required from other Department/Agencies have to be obtained by the unit
separanciv and have © comply separately as per there Act / Rules.

5 Balance consent fee, if any shall be recoverable by the Board evenata later date.

§ The apphicant shall submit such information, forms and fees as required by the board not Jetter than 180 day prior to the

&xe of cxparation of this consent.

eaded by senior officer of the unit for reporting the

18 The mdustry/unit shall establish a separate environmental cell, b
ental siatement for the previous year ending 31st

esvronmental compliances. The industry/ Unit shall submit environm
March on or before 30th September every year o the Board.

11. Industry shall obtain membership of Emergency Response Center of the Board if needed.

2 onditions shall result in the

12. Knowingly making any false statement for obtaining consent or compliance of consent
i ion of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

13. Afier notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in pant during its term for cause including, but not limited to, the following :

(a) Violation of any terins and conditions of this Consent.
(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts,
(c) A change in any condition that requires temporary or permanent reduction or elimination of the authorized discharge.

14. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

I5. The industry/unit shall also monitor the treated wastcwater flow and report the same online through monthly
patrak/siatements.

16. The applicant shall take samples and measurement to meet the monthly re i ifi
. quirements specified above and report
online through XGN the same to the Board. .

17. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board
regularly on quarterly basis

18. The record of electricity consumpti i ' i i — :
Bhe Bowid every itk "y ption for running of pollution control equipment shall be maintained and submitted to

19. Mine management shall ensure the di i ici i * il
18] l . g g ; ;
Waste Management Rules, 2016. posal of Garbage/ Municipal solid waste of mine’s colony area as per the Solid

20. i : - ;

initi:é :;Iﬂ:tcd in the Fly Ash Utilization Notification Issued by MoEF & CC, GOI on dt 31.12.2021; The PP shall
ecessary actions from the project level to ensure time bound compliances listed in the notification to start

Consent No:AWH/rﬁE.OS‘?

This Ql'li}h;g;,
generated from x, o 2
xgn.mp.nic.in are valid and dues not require physical signatures, the m"fﬁizaw can be validared online from xgump.aic.in using "TPAY" Number P 379
ik e ; 1. age:




h

Quilization of fly ash in the OB dumps/Mine voids without delay. As per the notification, the fly ash generated since First

92022 is to be utilized by the coal mines on priority under extended producers responsibility.

 Renewal of Consent as required under the Water (Prevention & Control of Pollution) Act, 1974 & The Air (Prevention &
.~ Control of Pollution) Act, 1981and Authorization required under Hazardous and other wastes (Management and
fransboundary Movement) Rules, 2016 is granted to your indusiry subject to fulfiliment of all the conditions mentioned
above. For renewal purpose you shall have to make an application to this Board through XGN at least Six months before
the date of expiry of this consent. The applicant without valid consent (for operation) of the Board shall not bring in 0

use any outlet for the discharge of effluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

By the order of Chairman, MPPCB

) ,@Cf&t mikrg

g om [ IDAL £/
{ ? { 'f eI
el g e Andba ACHYUT ANAND MISHRA
(Organic Authentication on AADHAR from UIDAI Server) Member Secretary

TPAV # 40FGLISTYA
Consent No: AWH-62057

gcne-ranm‘ from xgnmp.mic i are virlid and does ned require physical m‘gﬁa.-ur46'¢tdfﬁvﬂw can be validated onling fron Kgn mp i, in uiing “TRAV" Number. Page:9/9 i

This Certificate
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AELARE T H I

B Ref. No.: SECL/JOH/Envt/25.26/ '
. i 526/4 2. Date: 0G. |02 02X

= t - hdn“ lla Area again

L. SouthEastem Coalfields Limited (SECL), a Miniratna Subsidiary Company of Coal India Limited
is having its operations in 13 areas with a number of Opencast and Underground Coal Mines in
dlﬂ"etﬂ“: coalfields in Chhattisgarh and Madhya Pradesh States.

2. Johiiia Area is one of the areas of SECL situated in Nowrozabad, Umaria district of Madhya
Pradesh. There are 5 (five) numbers of Underground and 1(One) Opencast Mines with an annual
production of coal below 20 Lakhs Tonnes for year.

3. Imperative to note here that the coal mining activities in Umaria District was started in 1880s and
in Nowrozabad since 1940s through various private entities and later by Coal India Limited after
nationalization in 1973.

4. Most of the land in Nowrozabad are under the possession of Johilla Area, SECL since
nationalization.

S. The complainant Sri Kamal Chandani is an illegal encroacher having its house and business shops
along the main road / Bazarpura of Nowrozabad along with many others.

6. The land along the railway track serving the Nowrozabad have elsc been occupied by such
encroachers including the complainant Sri Kamal Chandani.

7. Due to such encroachment along the railway track the movement of railway racks, maintenance
of the railway track is getting affected.

8. Several notices have been issued to the encroachers including the complainant Sri Kamal
Chandani to vacate the land along the railway track for the smooth movement of rail-racks, but
Sri Kamal Chandani has been resorting to all steps not to vacate the encroached area. And this has
been going on since long. Copy of notices served is attached as Annexure I.

9. Hence the aver number of coals loaded trucks per day passing through the main road of Bazarpura,
Nowrozabad per day in the FY 2024-25 was 54 and in the FY 2025-26 (till July 2025) is 34 only.
The descriptive details of the coal transportation is attached as Annexure II.

10. This existing route was also being used for coal transportation before nationalization of the coal
mines in Johilla Area. There is no alternative route for coal transportation to the Nowrozabad
railway siding. This can be referred on the map.

11. The alternative route as mentioned in the complaint by the complainant Sri Kamal Chandani along
the GM Residence merges into a densely populated area having a lot of houses apart from various
government service buildings like bank. Post office, Adhar centre, playground, substations,
colliery offices, temples etc. This route is having no direct access to the railway siding. Hence this
was never envisaged in past or can be proposed for coal transportation and is not at all possible.

12. i measures taken to address the mitigation of dust on the coal transportation
road and railway siding

I.  There has been dedicated system of water sprinklers for suppression of dust in railway siding.
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SOUTH EASTERN COALFIELDS LIMITED
(A Mini Ratna Company)
POST BONNO. 60
Regd. Office: Seepat Road. Bilaspur
Dist.- Bilaspur (CG) 493006
Website: www.secl.gov.in
CIN: U10102CT1985G0O1003161
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OFFICE OF THE GENERAL MANAGER
Nowrozabad Sub Area, JOHILLA AREA
Post- Nowrozabad
Dist.- Umaria (MP) - 484555,
Phone No. U7635-268277
Fax No. 07653-268223
Email- soenvt.jhl.secl@ coalindia.in

Ref. No.: SECL/JOH/Envt/25-26/ 4

T pDate: 03:10: 202.C

Production details of mine of Johilla Area in last 5 years

100

Kanchan OC \N'uwmzabad west UG Vindhya UG Pali ¥G Umaria | Piparia Total |
______ —n Mine - I_____Jl_M_ine ‘Mine Mine LR !,
| 202021 \ 5926677 | 86.511 4,36,858 141315 97,500 | 63,180 | 118051 |
: |
\ 202122 j 248700 l 91.410 5.09,761 126190 | 107,005 | 87.100 | 1670166 |
! I 1
s\ w0223 | 510760 \ 95065 4.91,124 l 105,654 | 127.300 | 1.07.762 | 1437665
| _
i i |
11 02324 | 908106 }5 97504 4,65,290 \l 85.001 117360 | 80721 | 1753982
1 ’ ' 1
| 200425 \ 1024880 \ 76,640 4,42,870 \ 70006 | 1.04.100 | 89.292 l 1807788 |
« \ ',‘S‘
03'l i 2 -
Staff Officer (P&P)
2 Johilla Area SECL
B - - a-
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®

The corroborative data pertaining to production of coal and transportation of the same to Nowrozabad §;ding and through road-sale
mode is given below. ;

Coal Production in Financial Year 2024-25 with different mode of Transportation
— R
Total No. of Total No-of | Traneportaio
Coal transferred to | Trucks required Transportaion Road Sale | Trycks required 1 Route
Mine Production | Nowrozabad Siding for coal Route through Mode for coal through
(Te) for Rail mode transporation to Bazarpura Transportat | trgnsporation by Bazarpura
Dispatch (Te) Railway Siding (Yes/No) lon (Te) road mode (Te)/ (Yes/No)
(Te)/ Day Day
N
{ | A B C=(B/30)/365 D E F-(E/30)/365_ G
Nowrozabad (W) \ N 0.00 No
U 76,640.00 \ 76,140.00 ] > ] ..
Pali Ug \ T 53.830.30 5 Yes 19674.78 o e
: No 147951.34 14 Yes
\l/"mdhya Ug \ 4.42.870.00 l 3,08,713.49 28
Yes 632.36 0 No
\ Umaria Ug \ 1,04,100.00 \ 1,02,183.58 9
i Yes 39667.32 4 Na
\ Piparia Ug \ $9.292.00 \ 52,259.82 5
N 227131.97 21 Yes
\ Kanchan OC \ = 7.96,387.09 73 o
127 435663.77 40
\ Total 18.14,207.00 \ 13,89,523.28
Hence Daily Average Coal Loaded Trucks passing through Bazarpura
. To Railway For Road Sale
e Siding Mode Tugal
Nowrozabad (W) Ug | 0 0
Pali Ug 5 0 5
Vindhya Ug 0 14 14
Umaria Ug 9 0
Piparia Ug 5 0 5
Kanchan OC 0 21 21
Grand Total 19 35 54
\ 8
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—

Coal Production in Financial Year 2025-26 (upto July-25) with differen

S R

mode of Transportation ]
——Ttport v
Total No-
Coal transferred to T Tt Do ot Trucks Transportaio
Productio 2 M—— rucks required Transportaion Road Sajle required for o Route
Mine o Siding for Rail for cua‘l Route through Mode coal through
(Te) mode Dispatch transporatllo? to Bazarpura Transportatip | {ransporati® | Bazarpura
(Te) Railway Siding (Yes/No) n (Te) n by road (Yes/No)
(Te)/ Day ,,,.,de (Tey
S .
l A B C=(B/30)/122 D E F—(E30)/122 G
\ Nowrozabad (W) m eteeuy S
l 13,765.00 13,155.00 4 No 0.00 o} Ko
| Pali UG | 1522000 11,652.35 3 Yes 3822.18 1 L
| VindhyaUG | 1,80000 1,602.90 I No 0.00 s | Yo
| UmariaUG | 32,90000 32,903.18 9 Yes 0.00 g | Be
PipariaUG | 25,650.00 17,588.64 5 Yes 2560.13 1 | __Bo |
\ \ 3,85 326 0
Kanchan OC 3,36,75234 92 No 6074424 | 17 i S
\ 4,74, 661 0
Total 4,13,654.41 114 67135.55 19
Hence Daily Average Coal Loaded Trucks passing through Bazarpura
To Railway For Road Sale
Mine Siding Mode Total
Nowrozabad (W)
Ug 0 0 0
Pali Ug 3 0 3
VindhyaUg - 0 0 0
Umaria Ug 9 0 0
Piparia Ug 5 0 5
Kanchan OC 0 17 17
Grand Total 17 17 34
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Madhya Pradesh Pollution Control Board
Environmental Surveillance Center
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462016 (M.P.)
Ph : 0755-2469180, Fax : 0755-2463742, E-mall : ercmppcb@nic.in, Web : www.erc.mp.gov-in

Real T|me Data Acqwsmon And Momtonng

Custom Report

dustry Name : SECL Johilla Area o EST—— '
rom Date: 2025/04/01 00:00:00 To Date : 2025!10!02 10 15 56 o
Wusty Status: site_status HedlWGet P e

] ; CAAQMS_1- CAAQMS_1-
Description CAAGNS_] S CAAQMS.1 NOx U co U
_MaxmumData
WinmumData | 1625 | . T G B
g "~ Geometric Mean 42.89 N " 1 _ﬁ._;_w_,_\..si‘-g-g._—um~_-.-~.—-—_ME_'%;—PT#”‘"
. EREes T B ' & - g
Standa:d Devmatlon L omer | __8£8 b _— .18
Ma""“‘_‘l{:z;a‘"e s 2025-04 A7 f. 50424 | 20250 5092 20250427 | 20250426
M'“‘m“;_'l‘m‘;al“e At ‘ p0250427 | 250705 | 20250742 | 2025-04-11 2025-04-16
TR e TR W e
ol DataPonts | 185 | 1 18 | 18 o I
D iy % s | aiome | [ ek GO 1 3B22%
SL Time  CAAGMS_1-PM10_U CAAGMS_1-PM2.5_U CAAQMS_1-502_U CAAGMS. T -NOx_U CAAQMS_1-CO_U
| 2250401  see9 | 048 . 8 MR
2 2025"0"’“2 oo Lo amm D 5” 35'50 e 075 (
- 3 202504-03 58.85 3038 | __5.12 ] 3535 081 |
4 2050404 SO . 3048 . nis et 0.71
5 202504-05 59.85 1. 29.45 | 5.26 34 63 0.73
6 20250406 5690 20.81 e e L 084 |
7 20250407 60.87 ‘; 29.81 5.24 l 34.74 ‘ 0.86
B 20250408 5076 30.19 CETE e - ws o U
9 2025-04-09 60.09 ‘- 30.37 5.23 | 34.66 0.64
T o T T B — = ,!
11 2025-04-11 57.29 i 34.40 . 5.62 13 43 0.66
12 20250412 57.29 | 3440 e 1343 66
1 - st & -t e _, TR — b i - s e ——a e e e ! i — - -
3 2025 0‘“3_ 5720 | 3440 5.62 13.43 | 0.66 |
14 2 | -- e i o | |
025-04-14 57.29 34 40 562 1343 0.66 1



No

15 2025-04-15
16 2025-04-16
17 2025-04-17
18 20250418
19 2025-04-19
20 2025-04-20
21 2025-04-21
22 2250422
23 2025.04-23

24 2uzq-o+z4 '

25 20250425
2% 2025-04 25
Ry 202504 27
28 202&04 25

29 2025-04- 29
30 2025 04~30

31 2025-05~D1

32 202&05-02
33 2025 osoa
34 20250504

35 2025-05—05

36 2025—05—06

38 2025-05-08

39 202&‘»05 og

40 2025—05—1 0
41 2025—05—1 1

' 42 20250512

43 2025-05-13
44 2025-05-14

pre 2025_05-15

46 20250516
47 2025-05-17
48 20250518
_' 49 2025-05-19
50 2025-05-20
61 2025-05-21
52 2025-05-22
53 2025-05-23
54 2023.05-24
55 2025-05-25

37 2025—05~07

NA
NA
NA

NA

= .

NA
NA
NA
NA
NA
NA
NA

NA
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Time

C 2
AAQMS_1-PM10_U CAAQGMS _1-PM2.5_U CAAQMS_1-02_U CAAQMS_1-NOx_U CAAGMS_1-CO_U

B/ 2025-05-26
67 2025-05-27
' 58 2025-05-28
59 2025-05-29
60 2025-05-30
61 2025-05-31
62 2025-06-01
63 2025-06-02
64 2025-06-03
65 2025-06-04
66 2025-06-05
67 20250606
68 2025-06-07
69 2025-06-08
70 2025-06-09
4 2025-06-10 | )
72 50_25_0&11 SRR s i
73 20050612
74 e
?5 2025-06-14
76 202&6@??

79 2025-06-18
_ BD 2025'06.19-“_ & e T L L
81 20250620
e —
84 20250623 WA M |

85 2025-06-24 NA | NA NA NA ~NA

NA | NA T | NA NA

e s mnar e - —
T R A =
| 89 2025-06-28 NA NA NA NA NA
o 20550620  NA R NA NA NA
ot 20250630  NA | NA | NA NA NA
92 2050701 NA RS R NA | NA NA
93 2025-07-02 w2 27 5.43 | 36.55 | 1.07
AP R ST T R R 5.10 s . 088
| 95 2025-07-04 46.98 | 1.50 | 5.37 | 35.86 089

1110 . f”O.



Time CAAQMS 1-PM10 UCAAQ

| 98 2025-07-05
97 2025-07-06
98 2025-07-07
99 2025-07-08

1100 2025-07-09

..‘°‘ 2025-07-10

1102 2025:07-11
103 2025-07-12
104 2025-07-13
105 2025-07-14
106 2025-07-15
107 202507-15
108 2025-07-17
e
ST
111 2025-07-20
112 2025:07-21
113 2025—07-22h
e
e i i
116 2025-07-25 x dme e
. e R e
118 2025-07 2?5
- 202507_29;____.___. e
121 2025-07-30 .
22 psure | %25 ]

123 2025_08.01“ _..‘. R E—— _ e
124 20050802
125 202508-03
126 2025-08-04
—1“2_7_'202&08-05 R
128 20250806
129 2025-08-07
130 2025-08-08 :
797%650 Ty
132 2025-08-10
133 2025-08-11
134 2025-08-12

135 202£-08- 13

i @)




Time

CAAQMS_1-
_1-PM10_U CAAQMS_1-PM2.5_U CAAQMS_1-S02_U CAAQGMS_1-NOx_U CAAQMS_1-CO_U

b7 2025-08-15
138 2025-08-16
139 2025-08-17
140 2025-08-18
141 2025-08-19
142 2025-08-20
143 2025-08-21
144 2025-08-22
145 2025—08 23
146 2025-08-24
_147 2025 - 25___.__ RS
aul 20250&25
149 2025-08-27 |
A T
151 2025-08-29
152 2025-08-30 ) i et SR " |

154 20250&017_‘"

155 2025- 09-02
i S |
157 2025-00-04 ]
158 2025-09-05 :
- e =
= 2025_0;_07{__
162 202&09—09:_% NA e e L A L ST T e
163 2025-09-10 NA NA ! | NA NA NA
e e Ik T T

165 20250912 3500 084 eo2 3468 088
g e o) SR TR 6.01 R

167 2025-09-14 w32 | 18e8 | 61 3340 - 088

168 20250815 3512 | 1866 e 17 3460 0.90

‘oo 20250916 @sa0 | 1278 | 620 35.91 0.87
prmgETeReRe M ST S TR T 0.90

171 2025-09-18 15 | 975 . 608 35.63 0.88

172 20250019 3526 TR ek TS g | 34.90 0.89 |
173 20250920 3525 13.08  e16 | 35.63 0.86 ?
174 2025-08-21 VR | 6.16 | 35.83 0.92
175 2025-09-22 35.40 . 2082 6.37 s | 00
176 2025-09-23 35.35 | 18.79 | 6.36 ' 34.41 | 0.91 i

177 2025-09-24 35.24 24.05 , 1152 6.13 | 35.82 | 8 |
M2



——— - —

Sl

No Time

178 2025 -09-25

179 2025-00-26
180 20250057
181 2025.09.28
182 20250820
183 20250030
184 2025-10-01

185 "'2625-{0:65_ -

35.20
35.29

35.08

35.21
35.42 ]
800

P N——

" 6.16
' 301

i

i8] ?_

: 605
616

:"-‘.-‘!!lﬁ'@;tm-ﬂ?fk"!"nl‘:'v‘;
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T -.348?
'"34 81

35. 56

3444

6.15 ! 3440

34.09

3452




Email Legal Cell

OA No. 104/2025(CZ) KAMAL CHANDANI v STATE OF MADHYA PRADESH & ORS.

From : Legal Cell <legalcell.pcb@mp.gov.in> Thu, Oct 09, 2025 05:45 PM

Subject : OA No. 104/2025(CZ) KAMAL CHANDANI v STATE OF #1 attachment
MADHYA PRADESH & ORS.

To : harnengt <harnengt@gmail.com>, DM UMARIA
<dmumaria@nic.in>, gm johilla secl
<gm.johilla.secl@coalindia.in>

Cc : parul bhadoria04 <parul.bhadoria04@gmail.com>

Madam/Sir

Please find enclosed copy of Joint Committee Report filed by MPPCB in Original
Application No. 104/2025 (CZ) [NGT PB OA 334/2025] (Kamal Chandani V/s
State of Madhya Pradesh) & Ors. This mail may be treated as proof of service.

Regards
Legal Section
MP PCB

= JCR NGT PB OA 104-2025.pdf
27 MB
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